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ORDER
Counsel for the applicant present and made submissions in relation to the consent
affidavits of 13 unsecured creditors whose outstanding amount is 93% of the total
value which is certified by a Chartered Accountant. At this juncture, this Tribunal
directs the counsel for the applicant to send notice to the other unsecured creditors
and file proof of notice by way of an affidavit. Put up on 29.11.2017 at 10.30
AM.
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